
.to 
(' 

. •; 

I..l\T THE CENTRAL ADHINISTRA'r IVE TRIBUNAL, JAIPUR BENCH, JATi?iJR. 

* * * 
Date of Decision: 18.8.2000 

9A 109/2000 

' Smt. Ash~ Soni widow of Late Shr i Yogesh Kumar Soni r/o 9-A, 

Dadu Marg kiGali, Soni 3havJan, Brahampuri, Jaipur • 

• • • Applicant 

vjs 

1. Union of India. through S;e cretary, · Finance Department, 

Ne1.,1 D~ lh i. 

2. Chief Commissioner of customs, NCRB Building, Statue 

CORAH 

cir-cle, Ja·ipur. 

. . . Respondents 

H ON 1 3 LE !-:R .S • K .AGAmJA L1 J'JD IC IAL ME r-1:3 E R 

ADI·.fTI\lliT RAT IVE ME I''l3ER 

Br .M:ldh usudan Sharma· 
\ 

For the Respondents Q • • !--ir .M .Ra f iq 

0 R D E R 

PER IfDON 'BLE MR ·.s .. K .AGAR'It~'AL, JJD IC I.i\L MEI--:!3ER 

In this OA filed u/s 19 of the Administrative Tribunals 

Act, the applicant makes a prayer to direct the respondents 

to consider the candidature of the applicant for appointment 

on compassionate grounds on a suitable post. 

In brief, the case. of the applicant is that her 

husband was 3E: rving as Constable in the Custom Department at 

Jaipur but he expired on 8.2 .98 leaving behind a vddow and a 

daughter. It is 'stated that after E. the death ofherhusband 

family of the deceased employee is suffering from indigent 

conditions. The ref ore, the applicant is entitled to te 

considered for appointment on compassionate grounds. 
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3. Reply W€IS filed. In the reply it is stated that case 

of ~the app.licant for giving appointment on compass i:::~nate 

grounds .has already been considered-by the respondent 

department but appointment could not be given to her for 
1 

want of vacancies under compassionate ·appointment quota and 

name of. the appljcant has· been inserted at S l.No .4 of the 

'lrJa it ing 1 ist .. 

/ 

4. In view of. the reply filed by the respondents in this 

case, no further direct ions are necessary as the case ,of the 

applicant has already been cons ide red by the respondents 

and her name ·has been inserted in the waiting list. Whenever 

her turn will come, she will be given appointment. 

5 • 111 ith the ~bove obse_rvat ions, this· ·CA stands dis posed 

of. No order as to costs. 

(N .P .NAvlANI) 
1'1EiviBER (A) 

(S .. K.AGARHAL) 
}lli:l,'IBE R (J) 


